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Industries Development Corporation 
<Private) Ltd.; and

(b ) When the production w ill start 
And in what quantities?

The Minister of Industry (Shri
Mannhhst Shah): (a) and (b ). The 
National Industries Development Cor
poration (Private) Ltd. is engaged in 
discussions with a few foreign firms 
regarding the manufacture of inter
mediates for dye stuffs and drugs. It 
is too eqrly to anticipate the final 
shape and the time schedule for im
plementing the project.

Training of Creche Nones
UM . Dr. Bam Subhag Singh: Will 

the Minister of Labour and Employ
ment be pleased to state:

(a ) the number of girls trained so 
far as creche nurses at Dhanbad 
under the Coal Mines Welfare Fund;

(b ) how many of them have been 
appointed as creche nurses;

(c) the total amount of money so 
far spent on the training programme;

(d ) whether any money has been 
realised from the collieries which 
have appointed trained nurses; and

(e ) how many of the trained creche 
.nurses are still without any job?

The Deputy Minister of Ltboar 
KShri Abid A ll): (a ) 362.

(b ) 242.
(c) Es. 1,08,471.
(d ) Yes. A  sum of Rs. 1,24,000.
(e ) Information is not readily avail

able.

Cm I Mines Welfare Organisation, 
Dhanbad

ISM. Dr. Bam Subhag Singh: Will 
the Minister of Labour and Employ
ment be pleased to state:

(a ) the total number of gazetted 
officers appointed under the Coal 
Mines Welfare Organisation at Dhan- 
b*d;

(b ) how many of them wefe select- 
*«d through the U.P.S.C.; and

lc) how many of them were pro
moted from non-gazetted posts by 
Departmental Promotion Committee?

The Deputy Minister of Labour 
(Shri Abid A ll): (a ) 65.

(b ) 45.
(c) 3.

Film on the Struggle for Freedom 
f  Shri E. V. K. Sampath:

lltt . ̂  Shri Dharmallngam:
(_ Shri Tangamani:

Will the Minister of Information 
and Broadcasting be pleased to state:

(a) whether the Films Division re
cently released a film depicting the 
various stages, places and persons 
connected with the Struggle for Free
dom;

(b) if so, whether any person or 
place of South India has any refer
ence in the Aim; and'

(c) i f  not, the reasons tiysreof?

The Minister of Information and 
Broadcasting (Dr. Keskar): (a) Yes,
Sir. A  ftlm prepared under the gui
dance of the 18S7 Centenary Com
mittee was released.

(b ) & (c). The film depicted im
portant episodes of the freedom 
struggle without any regional signifi
cance. It is being reviewed to in
clude such additi9nal episodes and 
personages as would make it more 
comprehensive.
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The Minister of Industry fMtti 
Mannbhai Shah): I beg to lay on the 
Table, under sub-section (4) at  Sec
tion 30 of the Industries (Develop
ment and Regulation) Act, 1951, a copy 
of the Notification No. S.R.O. 1957, 
dated the 8th June, 1957, making 
certain amendments to file Develop
ment Councils (Procedural) Rulas,
1952.
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